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Title: Need to allocate more funds for MPLAD Programme.
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HON. DEPUTY SPEAKER: Your subject is not regarding the subsidy. You tell about the MPLAD programme.
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HON. DEPUTY SPEAKER: You tell about the MPLAD programme. Nothing will go on record.
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HON. DEPUTY SPEAKER: You have to speak only on MPLAD.
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HON. DEPUTY SPEAKER: As a Chairman of the MPLADS Committee, I have already written a letter to the hon. Prime Minister and the Finance
Minister. Day before yesterday, some hon. Members had also raised this issue. The Finance Minister said that he will consider this issue. He also
said that there are some financial constraints. The entire House is feeling that this issue should be conveyed to the hon. Prime Minister. The Minister
of State in the Ministry of Parliamentary Affairs is present here and he will do so.
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HON. DEPUTY SPEAKER: No, already, you have written a letter to me. Your Ministry is asking some funds through MPLADS. MPLADS funds can be
used for skill development programmes. Not only you, the Railway Ministry and other Ministries are also requesting for that. Unless the Government
will come forward to enhance the MPLADS fund, how can MPs give the funds? That is the unanimous feeling of the House. You can convey it to the
hon. Prime Minister and the Finance Minister and see that something can be done in this regard.

SHRI RAJIV PRATAP RUDY: Sir, I will carry the sentiments expressed by you to the Government.
HON. DEPUTY SPEAKER: Shri P.P. Chaudhary, Shri Sudheer Gupta,

Shri C.R. Chaudhary, Shri Chandra Prakash Joshi and Shri Sunil Kumar Singh are permitted to associate with the issue raised by Shri Uday Pratap Singh.






